
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :21-02-2022 
 

Date : 21.02.2022  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name 

of the 

Applic

ant 

C.C 

Typ

e 

Judge / 

Court 

Name 

C.C 

Applied For 

Other 

Docum

ent 

Deal

ing  

Sect

ion 

Se

at 

1 

7177

/202

2 

21.02.

2022 

WP(C)

-

18945

/2013 

SRIKAN

T 

KUMAR 

BARIK 

GEN

ERA

L 
 

Order Dtd. 2015-02-02 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

30

) 

2 

7178

/202

2 

21.02.

2022 

BLAPL

-

11532

/2009 

SRIKAN

T 

KUMAR 

BARIK 

GEN

ERA

L 
 

Order Dtd. 2009-08-

31Petition,Annexure,Ent

ire Order, 
 

CRIM

INAL 

MISC

-1 

(S

ea

t 

No

-

2) 

3 

7179

/202

2 

21.02.

2022 

CONTC

-

1295/

2022 

L.D.SA

HU 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

2) 

4 

7180

/202

2 

21.02.

2022 

WP(C)

-

4449/

2022 

P.K.MA

LLICK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

2) 

5 

7181

/202

2 

21.02.

2022 

WP(C)

-

3496/

2022 

A.K.NA

YAK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

17

) 

6 

7182

/202

2 

21.02.

2022 

WP(C)

-

4683/

JYOTSN

ARANI 

RATH 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-02-18 
  

(S

ea

t 



2022 3 

OLD 

No

-

17

) 

7 

7183

/202

2 

21.02.

2022 

WP(C)

-

1573/

2022 

MITHUN 

DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

30

) 

8 

7184

/202

2 

21.02.

2022 

WP(C)

-

1769/

2022 

R.K.SA

HU 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

30

) 

9 

7185

/202

2 

21.02.

2022 

WPC(O

AC)-

1387/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

30

) 

1

0 

7186

/202

2 

21.02.

2022 

WPC(O

AC)-

3456/

2011 

R K 

DEHURY 

GEN

ERA

L 
 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

30

) 

1

1 

7187

/202

2 

21.02.

2022 

CRLA-

141/2

012 

SUNDAR

A 

GEN

ERA

L 
 

Order Dtd. 2012-03-16 
 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

4) 

1

2 

7188

/202

2 

21.02.

2022 

WPC(O

AC)-

1386/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

4) 

1

3 

7189

/202

2 

21.02.

2022 

WPC(O

AC)-

4131/

2012 

M/S 

MOHEND

RA 

DALAI 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

4) 

1

4 

7190

/202

2 

21.02.

2022 

WPC(O

AC)-

1027/

P.C.DA

S 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-02-18 
  

(S

ea

t 



2012 3 

OLD 

No

-

4) 

1

5 

7191

/202

2 

21.02.

2022 

CRLA-

144/2

012 

SUNDAR

A 

GEN

ERA

L 
 

Order Dtd. 2012-03-16 
 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

4) 

1

6 

7192

/202

2 

21.02.

2022 

WPC(O

AC)-

1389/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

4) 

1

7 

7193

/202

2 

21.02.

2022 

FA-

301/1

983 

P CH 

MOHANT

Y 

GEN

ERA

L 
 

Decree 
 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

7) 

1

8 

7194

/202

2 

21.02.

2022 

WPC(O

AC)-

1390/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

1

9 

7195

/202

2 

21.02.

2022 

WP(C)

-

14994

/2006 

R K 

DEHURY 

GEN

ERA

L 
 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

7) 

2

0 

7196

/202

2 

21.02.

2022 

WPC(O

AC)-

1383/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

2

1 

7197

/202

2 

21.02.

2022 

WPC(O

AC)-

1381/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

2

2 

7198

/202

2 

21.02.

2022 

WPC(O

AC)-

1388/

2012 

T.SWAI

N 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

2

3 

7199

/202

21.02.

2022 

WP(C)

-

P K 

JENA 

GEN

ERA  
Order Dtd. 2022-02-09 

  

(S

ea



2 41810

/2021 

L t 

No

-

7) 

2

4 

7200

/202

2 

21.02.

2022 

WPC(O

AC)-

310/2

012 

P.C.DA

S 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

2

5 

7201

/202

2 

21.02.

2022 

WP(C)

-

15293

/2006 

M D 

BISWAL 

GEN

ERA

L 
 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

7) 

2

6 

7202

/202

2 

21.02.

2022 

WP(C)

-

30211

/2020 

S. K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

2

7 

7203

/202

2 

21.02.

2022 

WP(C)

-

17099

/2006 

M D 

BISWAL 

GEN

ERA

L 
 

Entire Order 
  

(S

ea

t 

No

-

7) 

2

8 

7204

/202

2 

21.02.

2022 

WP(C)

-

4525/

2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

2

9 

7205

/202

2 

21.02.

2022 

WP(C)

-

40830

/2021 

B.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

7) 

3

0 

7206

/202

2 

21.02.

2022 

WP(C)

-

4522/

2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

3

1 

7207

/202

2 

21.02.

2022 

WP(C)

-

4526/

2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

41



) 

3

2 

7208

/202

2 

21.02.

2022 

WP(C)

-

32488

/2021 

D 

NAYAK 

GEN

ERA

L 
 

Order Dtd. 2021-10-21 
  

(S

ea

t 

No

-

41

) 

3

3 

7209

/202

2 

21.02.

2022 

WP(C)

-

4580/

2022 

J. D. 

MUDULI 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

41

) 

3

4 

7210

/202

2 

21.02.

2022 

WP(C)

-

3524/

2010 

J 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2018-07-11 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

3

5 

7211

/202

2 

21.02.

2022 

WP(C)

-

4524/

2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

28

) 

3

6 

7212

/202

2 

21.02.

2022 

WP(C)

-

4953/

2022 

ROHITA 

KUMAR 

MAHABH

OI 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

3

7 

7213

/202

2 

21.02.

2022 

WP(C)

-

23231

/2010 

J 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2022-01-19 
  

(S

ea

t 

No

-

26

) 

3

8 

7214

/202

2 

21.02.

2022 

WP(C)

-

4933/

2022 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

26

) 

3

9 

7215

/202

2 

21.02.

2022 

WP(C)

-

38234

M 

BARAL 

GEN

ERA

L 
 

PetitionAnnexure, 
  

(S

ea

t 



/2021 No

-

26

) 

4

0 

7216

/202

2 

21.02.

2022 

WP(C)

-

4451/

2022 

P. K. 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

26

) 

4

1 

7217

/202

2 

21.02.

2022 

WP(C)

-

16884

/2013 

B K 

LENKA 

GEN

ERA

L 
 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

26

) 

4

2 

7218

/202

2 

21.02.

2022 

WP(C)

-

20323

/2010 

B K 

LENKA 

GEN

ERA

L 
 

Order Dtd. 2022-02-08 
  

(S

ea

t 

No

-

26

) 

4

3 

7219

/202

2 

21.02.

2022 

WP(C)

-

4947/

2022 

RAJAT 

DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

4

4 

7220

/202

2 

21.02.

2022 

WP(C)

-

37674

/2021 

P. K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

26

) 

4

5 

7221

/202

2 

21.02.

2022 

WP(C)

-

38355

/2020 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

26

) 

4

6 

7222

/202

2 

21.02.

2022 

WP(C)

-

38354

/2020 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

26

) 



4

7 

7223

/202

2 

21.02.

2022 

WP(C)

-

555/2

022 

S K 

PAL 

GEN

ERA

L 
 

Order Dtd. 2022-02-02 
  

(S

ea

t 

No

-

26

) 

4

8 

7224

/202

2 

21.02.

2022 

WP(C)

-

38350

/2020 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

26

) 

4

9 

7225

/202

2 

21.02.

2022 

WP(C)

-

556/2

022 

S K 

PAL 

GEN

ERA

L 
 

Order Dtd. 2022-02-14 
  

(S

ea

t 

No

-

26

) 

5

0 

7226

/202

2 

21.02.

2022 

WP(C)

-

654/2

022 

S K 

PAL 

GEN

ERA

L 
 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

26

) 

5

1 

7227

/202

2 

21.02.

2022 

WP(C)

-

6547/

2008 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2010-08-04 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

12

) 

5

2 

7228

/202

2 

21.02.

2022 

WP(C)

-

41986

/2021 

D 

BISWAL 

GEN

ERA

L 
 

Order Dtd. 2022-01-11 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

5

3 

7229

/202

2 

21.02.

2022 

WP(C)

-

1297/

2022 

R K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-02-14 
  

(S

ea

t 

No

-

7) 

5

4 

7230

/202

2 

21.02.

2022 

WP(C)

-

17733

/2010 

D D 

MOHANT

Y 

GEN

ERA

L 
 

Order Dtd. 2022-01-19 
  

(S

ea

t 

No

-

7) 



5

5 

7231

/202

2 

21.02.

2022 

WP(C)

-

2783/

2008 

S 

PATTAN

AIK 

GEN

ERA

L 
 

Order Dtd. 2022-02-01 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

5

6 

7232

/202

2 

21.02.

2022 

CONTC

-

600/2

022 

R K 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2022-02-03 
  

(S

ea

t 

No

-

1) 

5

7 

7233

/202

2 

21.02.

2022 

WP(C)

-

37292

/2020 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

1) 

5

8 

7234

/202

2 

21.02.

2022 

CONTC

-

1848/

2016 

Y DAS 

GEN

ERA

L 
 

Order Dtd. 2017-07-30 
 

CONT

EMPT 

(S

ea

t 

No

-

1) 

5

9 

7235

/202

2 

21.02.

2022 

WP(C)

-

4477/

2022 

JYOTI 

RANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

1) 

6

0 

7236

/202

2 

21.02.

2022 

WP(C)

-

4476/

2022 

JYOTI 

RANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

1) 

6

1 

7237

/202

2 

21.02.

2022 

BLAPL

-

10323

/2021 

GAGAN 

ROUT 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-18 
 

CRIM

INAL 

MISC

-3 

(S

ea

t 

No

-

18

) 

6

2 

7238

/202

2 

21.02.

2022 

OJC-

12170

/1996 

Y DAS 

GEN

ERA

L 
 

Order Dtd. 2000-11-02 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

6

3 

7239

/202

2 

21.02.

2022 

WP(C)

-

4965/

2022 

ROHITA 

KUMAR 

MAHABH

OI 

C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No



OLD -

26

) 

6

4 

7240

/202

2 

21.02.

2022 

OJC-

17449

/2001 

Y DAS 

GEN

ERA

L 
 

Order Dtd. 2015-11-20 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

6

5 

7241

/202

2 

21.02.

2022 

MACA-

29/20

18 

P 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2021-12-19 
  

(S

ea

t 

No

-

8) 

6

6 

7242

/202

2 

21.02.

2022 

WP(C)

-

4475/

2022 

JYOTI 

RANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

8) 

6

7 

7243

/202

2 

21.02.

2022 

CONTC

-

1296/

2022 

L. D. 

SAHU 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

8) 

6

8 

7244

/202

2 

21.02.

2022 

CRLMP

-

1138/

2018 

M 

NAYAK 

GEN

ERA

L 
 

Order Dtd. 2019-02-28 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

9 

7245

/202

2 

21.02.

2022 

CONTC

-

1297/

2022 

L. D. 

SAHU 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

42

) 

7

0 

7246

/202

2 

21.02.

2022 

BLAPL

-

65/20

22 

P C 

DAS 

GEN

ERA

L 
 

Order Dtd. 2022-02-14 
  

(S

ea

t 

No

-

42

) 

7

1 

7247

/202

2 

21.02.

2022 

WPC(O

A)-

302/2

010 

MANAS 

PATI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-



42

) 

7

2 

7248

/202

2 

21.02.

2022 

CONTC

-

1290/

2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

42

) 

7

3 

7249

/202

2 

21.02.

2022 

CONTC

-

1291/

2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

42

) 

7

4 

7250

/202

2 

21.02.

2022 

CONTC

-

1358/

2022 

TRILOC

HAN 

BAG 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

42

) 

7

5 

7251

/202

2 

21.02.

2022 

CONTC

-

1336/

2022 

K. C. 

SWAIN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

42

) 

7

6 

7252

/202

2 

21.02.

2022 

WPC(O

A)-

280/2

012 

DEBEND

RA 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 9999-12-31 
 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

7

7 

7253

/202

2 

21.02.

2022 

WA-

765/2

021 

R.C.BH

OI 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

1) 

7

8 

7254

/202

2 

21.02.

2022 

WP(C)

-

406/2

022 

SUVEND

U 

BARIK 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

1) 

7

9 

7255

/202

2 

21.02.

2022 

WP(C)

-

25066

/2020 

CHHABI 

RANA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-



1) 

8

0 

7256

/202

2 

21.02.

2022 

CRLRE

V-

465/2

021 

R.R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-14 
  

(S

ea

t 

No

-

1) 

8

1 

7257

/202

2 

21.02.

2022 

WPC(O

A)-

1187/

2011 

J. K. 

TRIPAT

HY 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

1) 

8

2 

7258

/202

2 

21.02.

2022 

WPC(O

AC)-

4568/

2011 

R.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

1) 

8

3 

7259

/202

2 

21.02.

2022 

WPC(O

AC)-

3020/

2018 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

1) 

8

4 

7260

/202

2 

21.02.

2022 

WP(C)

-

3545/

2022 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-17 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

1) 

8

5 

7261

/202

2 

21.02.

2022 

ABLAP

L-

1297/

2022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

11

1) 

8

6 

7262

/202

2 

21.02.

2022 

ABLAP

L-

1295/

2022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

11

1) 

8

7 

7263

/202

2 

21.02.

2022 

FAO-

207/2

021 

K.P.BE

HERA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2022-02-17 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 



8

8 

7264

/202

2 

21.02.

2022 

ABLAP

L-

1296/

2022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

1) 

8

9 

7265

/202

2 

21.02.

2022 

FAO-

294/2

021 

P.K.DA

SH 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

1) 

9

0 

7266

/202

2 

21.02.

2022 

ABLAP

L-

2727/

2017 

S. K. 

BHANJA

DEO 

GEN

ERA

L 
 

Order Dtd. 2017-05-08 
 

CRIM

INAL 

MISC

-3 

(S

ea

t 

No

-

9) 

9

1 

7267

/202

2 

21.02.

2022 

ABLAP

L-

1294/

2022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

9) 

9

2 

7268

/202

2 

21.02.

2022 

WPC(O

AC)-

2615/

2012 

R.K.BE

HERA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

9) 

9

3 

7269

/202

2 

21.02.

2022 

WPC(O

AC)-

762/2

018 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

9) 

9

4 

7270

/202

2 

21.02.

2022 

CRLMC

-

577/2

020 

MANAS 

JENA 

GEN

ERA

L 
 

Order Dtd. 2022-02-14 
  

(S

ea

t 

No

-

9) 

9

5 

7271

/202

2 

21.02.

2022 

BLAPL

-

6687/

2021 

K.N.SA

HOO 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

9) 

9

6 

7272

/202

2 

21.02.

2022 

BLAPL

-

218/2

022 

A. K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-



9) 

9

7 

7273

/202

2 

21.02.

2022 

BLAPL

-

6687/

2021 

I.PAND

A 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

9) 

9

8 

7274

/202

2 

21.02.

2022 

BLAPL

-

1179/

2022 

SANGRA

M RATH 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

9) 

9

9 

7275

/202

2 

21.02.

2022 

BLAPL

-

1193/

2022 

P. C. 

SEJPAD

A 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

9) 

1

0

0 

7276

/202

2 

21.02.

2022 

BLAPL

-

776/2

021 

I.PAND

A 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

9) 

1

0

1 

7277

/202

2 

21.02.

2022 

ABLAP

L-

13212

/2020 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

9) 

1

0

2 

7278

/202

2 

21.02.

2022 

BLAPL

-

776/2

021 

R.K.BA

RIK 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

9) 

1

0

3 

7279

/202

2 

21.02.

2022 

CRLMC

-

6/202

2 

SAROJ 

KUMAR 

DASH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-17 
 

CRIM

INAL 

MISC

-1 

(S

ea

t 

No

-

8) 

1

0

4 

7280

/202

2 

21.02.

2022 

ABLAP

L-

13262

/2020 

S. K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

8) 

1

0

5 

7281

/202

2 

21.02.

2022 

WP(C)

-

406/2

022 

BANSID

HAR 

BEHERA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-17 
  

(S

ea

t 

No



-

8) 

1

0

6 

7282

/202

2 

21.02.

2022 

WP(C)

-

3545/

2022 

S.C. 

DAS 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-02-17 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

1) 

1

0

7 

7283

/202

2 

21.02.

2022 

ABLAP

L-

13267

/2020 

H. K. 

PATRA 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

11

1) 

1

0

8 

7284

/202

2 

21.02.

2022 

WP(C)

-

3387/

2022 

R.K.MO

HANTY 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-02-18 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

1

0

9 

7285

/202

2 

21.02.

2022 

ABLAP

L-

13296

/2020 

A. K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

11

) 

1

1

0 

7286

/202

2 

21.02.

2022 

ABLAP

L-

13215

/2020 

B. K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

11

) 

1

1

1 

7287

/202

2 

21.02.

2022 

WP(C)

-

4768/

2022 

M.R.BA

RIK 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

11

) 

1

1

2 

7288

/202

2 

21.02.

2022 

ABLAP

L-

13289

/2020 

PABITR

A 

KUMAR 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

11

) 

1 7289 21.02. ABLAP SAMBEE C.O COUR Order Dtd. 2022-02-16 
  

(S



1

3 

/202

2 

2022 L-

13060

/2020 

T 

PATTAN

AYAK 

. T 

NO. 

25 

ea

t 

No

-

11

) 

1

1

4 

7290

/202

2 

21.02.

2022 

ABLAP

L-

12556

/2020 

PRADEE

P 

KUMAR 

DAS 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

11

) 

1

1

5 

7291

/202

2 

21.02.

2022 

TRP(C

)-

209/2

020 

A.K.MO

HANTY 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2022-02-16 
 

M.J.

C. 

(S

ea

t 

No

-

1) 

1

1

6 

7292

/202

2 

21.02.

2022 

ABLAP

L-

12540

/2020 

RADHA 

RAMN 

DAS 

NAYAK 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

1) 

1

1

7 

7293

/202

2 

21.02.

2022 

ABLAP

L-

12550

/2020 

P. K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

1) 

1

1

8 

7294

/202

2 

21.02.

2022 

TRP(C

)-

138/2

021 

J.PRAD

HAN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-17 
 

M.J.

C. 

(S

ea

t 

No

-

1) 

1

1

9 

7295

/202

2 

21.02.

2022 

TRP(C

)-

379/2

021 

P.K.DA

SH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

1) 

1

2

0 

7296

/202

2 

21.02.

2022 

TRP(C

)-

24/20

22 

P.K.JE

NA 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

1) 

1

2

1 

7297

/202

2 

21.02.

2022 

ABLAP

L-

12580

/2020 

GYANA 

RANJAN 

PATRA 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No



-

1) 

1

2

2 

7298

/202

2 

21.02.

2022 

ABLAP

L-

10795

/2020 

S. K. 

BISWAL 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

1) 

1

2

3 

7299

/202

2 

21.02.

2022 

TRP(C

)-

24/20

22 

GANESH 

CHANDR

A HENA 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

1) 

1

2

4 

7300

/202

2 

21.02.

2022 

CRLMC

-

242/2

022 

A. K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

1) 

1

2

5 

7301

/202

2 

21.02.

2022 

CRLMC

-

243/2

022 

A. K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-16 
  

(S

ea

t 

No

-

1) 

1

2

6 

7302

/202

2 

21.02.

2022 

CRLMC

-

12/20

22 

DEBASI

SH 

SAMAL 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-02-17 
 

CRIM

INAL 

MISC

-1 

(S

ea

t 

No

-

8) 

1

2

7 

7303

/202

2 

21.02.

2022 

ABLAP

L-

12571

/2021 

BABITA 

SAHU 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

8) 

1

2

8 

7304

/202

2 

21.02.

2022 

WPC(O

AC)-

3917/

2010 

B. C. 

PANDA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-14 
  

(S

ea

t 

No

-

8) 

1

2

9 

7305

/202

2 

21.02.

2022 

BLAPL

-

9952/

2021 

A. K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

8) 

1

3

0 

7306

/202

2 

21.02.

2022 

ABLAP

L-

9284/

M.K.PA

NI 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-02-16 
  

(S

ea

t 



2021 1 No

-

8) 

1

3

1 

7307

/202

2 

21.02.

2022 

BLAPL

-

9673/

2021 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

8) 

1

3

2 

7308

/202

2 

21.02.

2022 

BLAPL

-

10742

/2021 

J. R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

8) 

1

3

3 

7309

/202

2 

21.02.

2022 

BLAPL

-

9930/

2021 

NANDA 

KISHOR

E ROUT 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 2022-02-18 
  

(S

ea

t 

No

-

8) 

1

3

4 

7310

/202

2 

21.02.

2022 

CRLA-

126/2

021 

D.K.MA

LLICK 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-15 
  

(S

ea

t 

No

-

8) 

1

3

5 

7311

/202

2 

21.02.

2022 

WP(C)

-

4211/

2022 

ASHOK 

KUMAR 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

8) 

1

3

6 

7312

/202

2 

21.02.

2022 

WP(C)

-

543/2

013 

H.K.MA

HANTA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-11 
  

(S

ea

t 

No

-

8) 

1

3

7 

7313

/202

2 

21.02.

2022 

BLAPL

-

9784/

2021 

P. K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

8) 

1

3

8 

7314

/202

2 

21.02.

2022 

WP(C)

-

39935

/2021 

R.K.RO

UTARAY 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-02-17 
  

(S

ea

t 

No

-

8) 

1

3

7315

/202

21.02.

2022 

BLAPL

-

UDAY 

KUMAR 

C.O

. 

COUR

T 
Order Dtd. 2022-02-17 

  

(S

ea



9 2 10668
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